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(b) whether a statement will be 
laid on the table showing the names 
of Advisors, Chief Secretary and 
Secretaries with reference to their 
respective states from where they 
come; 

(c) 'Whether steps will be taken to 
associate senior officers from Keraia 
to hold such posts; and 

(d) the reasons fot placing out-
side officers in Kerala? 

The Minister of State in the Minis-
try of Home Allairs and Minister of 
Defence Suplies in the Ministry of 
Defence (Shri Hathi): (a) to (d). The 
requisite information is being obtain-
ed from the authorities concerned and 
it will be laid' on the Table of the 
House as soon as received. 

Discrimination in Allotment of 
Solvent Oil by Burmah Shell 

Oil Company, Delhi 

4269. Slui M. Malaichami: Will the 
Minister of Petroleum and Chemicals 
be pleased to. state: 

(a) whether it is a fact that the 
Burmah Shell Oil Storage and Distri-
bution Company in Delhi has recent-
ly allotted quota to small-scale rub-
ber solution manufacturers, who are 
holding a storage licence of 60 gal-
lons solvent oil; 

(b) whether it is also a fact that 
there was discrimination in allot-
ment of solvent oil, some of t.he 
manufacturers having been allotte<il. 
meagre quantity of only 4 to 5 bar-
rels per month and others as much 
as 36 barrels or more 'per month; and 

(c) the action taken by Govern-
ment for equitable distribution of 
solvent oil for the manufacture of 
rubber 'solution? 

The Minister of Petrolellm and 
Chemicals (Shri Alagesati): (a) Yes, 
Burmah-Shell has recently made dis-
tribution arrangements amongst 
consumers. 

(b) No. 
(c) Does not arise. 

Telephone and Telegraph facUities at 
Edacherry, Kerala. 

4270. Shri A. V. RaghavaDt 
Shri A. K. GopalaD: 
Shri P. KUnhaD: 

Will the Minister of CommunIca-
tions be pleased pleased to state: 

(a) whether there is any propo-
sal to provide telephone and tele-
graph facilities at Edacherry in the 
Kozhikode District of Kerala; and 

(b) if so, the decision taken in the 
matter? 

The Minister of State in the De-
partments of Parliamentary AffairS 
and Communications (Shri Jaganatha 
Rao): (a) Edacherry in the Kozhikode 
District of Kerala is situated only 3 
miles from Nadapuram where there 
is a Telegraph Office already work-
ing. No proposal is under conside-
ration for providing telegraph facili-
ties at Edacherry.· As regards tele-
phmle facilities, a proposal to provide 
a long distance Public Call Office 
connected to Badagara Exchange is 
under examination. If this is justi-
fied and sanctioned, the same Public 
Call Office will provide facilities to 
pass telegraph messages from Eda-
cherry. 

(b) No decision has yet been taken 
in the matter as the case is still under 
examination. 
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Scholarships to S. C. & S. T. for 
Trainmg Abroad 

4272. Shri P. Kunhan: Will the 
. Minister of Education be pleased to 
state: 

(a) the number of applications re-
ceived from the Scheduled Castes and 
Scheduled Tribes for scholarships 
and training abroad during the Third 
Plan; and 

(b) the numbe~ of persons selected 
and sent abroad? 

TIle Deputy Minister in the M~nistry 
of Education (Shrimati Soundaram 
Ramachandaran): (a) and (b). The 
number of applications received and 
the number of persons salected and 
sent abroad under the Government of 
India Overseas scholarships Scheme 
for Scheduled Castes; Scheduled 
Tribes and other categories stUdents 
in each year of the Third Plan period 
is as follows: 

Year Number Number of. Number of 
ofappli- persons persons. 
cations selected sent 
received abroad 

S.C. S.T S.c. S.T. S.C. S.T. 

1961-62 57 13 5 5 5 5 
1962-63 72 25 5 5 3 ;Z 

1963-64 76 15 6 3 5 3 
1964-65 55 10 7 4 5 4 
1965-66 78 16 4 4 nil nil 

(a~ admi-
sslOns have 
not yet been 
finalised) 

NOB-Payment of Wages to Workmen 
of Haliban Colliery 

4273. Shri Indrajit Gupta: Will 
the Minister of Labour, Employment 
and Rehabilitation be plEmsed to 
state: 

(a) whether he is aware that the 
workmen of Balihari Colliery, P.O. 
Kusunda (Dhanbad), are stnrving 
due to prolonged non-payment to 
them by the management of their due 
wages and quarterly bonus for 
months together; and 

(b) whether Government propose 
to take any action in the matter? 

The Minister of Labour, Employ-
ment and Rehabilitation (Shri 
Jagjivan Ram): (a) Wages from April, 
1966, bonus for the quarters ending 
December 31, 1965, March 31 and 
June, 30, 1966, and some other dues 
are yet to be paid by the manage-
ment. 

(b) Legal action is being taken 
against the management. 

Border Security Measures 

'4274. Shri Bibhuti Mishra: 
Shri K. N. Tiwary: . 

Will the Minister of Home Affairs 
be pleased to state: 

(a) the steps taken so far to tighten 
the border security in North Western 
and North Eastern Sector touching 
Pakistan and Chinese borders with 
India; 

(b) whether it is a fact ~hat for 
want of sufficient number of persons 
in the Border Security Forces, secu-
rity works suffer; and 

(c) if so: the steps taken till tho 
26th of August; 1966 in this regard? 

The Deputy Minister in the MInistry 
of Home Affairs (Shri Vidya Charan 
Shukla): (a) Various steps have been 
taken/initiated. including those borno 
out of our experience during the lasl 
Pakistani. infiltration in Jammu aDd 




